CENTRAL ACDMINISTRATIVE TRISUNAL
PRINCIPAL BENCH, NEW DELHI
8 A No.55/90
New Delhi, This the 11th Day of August 1994

Hon'ble Shri J P Sharma, Member (3)

N

Hon'blz Shri P.T,Thiruvengadam, Member (A

Shri Banarsi Dass S/o Shri Nihal Singh
aged about 33 years, working as

Uiessl Cleaner at 958 Shed,

SJkurbastl. Northern Railuay

R/fo V & P O, Rauwta, Neu Delhi - 110042,

o« Applicant

By Advocate dhri Mahesh Srivastava

Varsus

1. Unicn of India, Service to be offectad
Through General Manager, Northern FdllUiV
Baxoda House, New Dalhi,

2. DlULSandl Railuway mJnager
Northern Railway, Pahar Ganj,
New Belhi,

..Respondents

By Shri K K Patgl, Advocats

ORDER (Oral)

Hon'ble Shri J P Sharpa, Member 4 3}

1a The applicant at the time of filing this application

was a Diesel Cleaner at 358 Shed; sakurbasti., The
case of the appliéant is tﬁat he appesred in the
screening test in 1980 as well as in 1985, But

the applicuant was not regqulavisad and thetafore he
was again screened in 1987 and was given the benefit
Of regularisation with effect from 1987, While he is
entitled to with &ffect from 1980 or alternatively
with effect from 1985, - The applicant has also
raferred to certuin juniors Shri Ashwani Kumar

who has been given the benefit of regularisation
earliey,When the respondents did not raspond to

Eis representation he filed this applicastion in
Novembser 1989\and prayed fer the grant of relief

that the benefit of regularisat ion be given to
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the'applicant-uith ef fect from'1980 or with effect
from 1985 from the date juniczr Shri Ashuini Kumar

was regularised. The applicant has also filed MA
on 03 August 94 in which he has produced certain:n
moré‘dqcumanﬁs on record. These goguments show
applicant has been in service in 1980 for soﬁetime
vhen he uas-medically gxamined, The documents also
shows that he was contributing to the GPFF

and éertain receipts in that §egard has been filed,
The minutes of PNM meeting held on 26.2.86tuhare
certain decisions were taken in item No.14, These
documents have been taken on record.

2, The respondents in their reply havs oppossed
‘the grant of relief prayed for and has stated that
the nameé:. of the applicant doss not agpear in the
list of selected candidates circulated by the Diuisioﬁal
0ffice on 1.8.1985. It uas alsd contested that

the applicént has not completed 120 days continuously
to acquire temporary status and, therefore ;he was not

g _

8ligible for regularisation,

3. . The applicant has not filed any rejoindec. Ue
heard: the learned counsels for both the parties at
length, The main grievance Df the applicant is

that though he was screened in 1985 his result has
not been declared. We have also seen tﬁe'departmental
Fi}e which goes to shou thét dus to administraﬁive

reasons the result has been withheld. There iz a nots.:

on the file which states that since the applicant has
qQualified the 1985 screening test and he should be
interpollatsd in the panel of 1985 above Shri Lak Ra j
in the sescond list at 465(Annexure A 1) insfead of

542 in the seniority list.
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4, We have givén a careful consideration and also
that the matter més passed in the ﬁNM'meeting of the
representatives of the Unibn In any case the
respondents éava‘to declare the result of screeming
tesf of 1985 of the applicanf. IrréSpeqtive off
pressure from the Union and if'thé aﬁplicant has.

6leared the screeening test he should be interpollated

in the panel of 1985 at the approprdate place irrespective

- of the fact that he has qualified in the SGreeniné test

held in 1987,

5. The above 04 is therefore HiSposed of with the
direction to respondents to declare uithinIS mont hs the
resuit of thse screeniqﬁ tesf af the applicant held

in 1985 and in case hg”hésﬁquélifﬁédvthe scraening téét
irreépéqtiVe of any admihistrative‘lépse or deficiencies

he should be given seniobrity by inserting his name in

- the papel of the selection with reference 1965 screening.

5. The UA is disposed of accordingly. No.costs.

plea o S

(PoT.THIRUVENGADAN) (3 P SHARMA)
Member (A) Member(J)
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